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(Translation]

Hasanpur-Sakri Railway Line

*48. SHRI RAM VILAS PAS-
WAN: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether there has been a long
standing demand to construct a rail-
way line from Hasanpur to Sakri in
Bihar; and·

(b) if so, the steps taken so far and
proposed to be taken in future in this
regard?

THE MINISTER OF RAILWAYS
(SHRi C. K. JAFFER SHARIEF):
(a) Yes, Sir.

(b) Due to constraint of resources
it would be difficult to take up this
line at present.

[English)

Performance of Coal India Limited

*50. SHRI INDRAJIT GUPTA:
Will the Minister of COAL be pleased
to state:

(a) whether the performance of the
Coal India Limited and its subsidia-
ries has been reviewed and suggestions
made to improve their functioning ;

(b) if so, the details thereof;

(c) whether an amount of Rs. 1858
crares due to the Coai India Limited
remains unrealised from the various
State Electricity Boards;

(d) if so, the amount due from each
State Electricity Board and the steps
taken' so far to recover the same and
the details of the period over which
these arrears have accumulated; and

(e) the details of steps being taken
to increase the production, to stop
illegal mining, pilferage, etc. ?

THE MINISTER OF STATE OF
THE MINISTRY OF COAL (SHRI
P. A. SANGMA) : (a) and (b) Yes,
Sir. At the beginning of each year
annual targets for Coal India Limited
and its subsidiaries are laid down
covering all the aspects and their per-
formance is reviewed monthly, quarter-
ly and annually. Coal production and
despatches are monitored every week
at the level of Secretary (Co-ordina-
tion) in the Cabinet Secretariate as
well. On the basis of these review
meetings corrective steps are taken to
ensure that ClL meets all the perform-
ance targets laid down for it by the
Government.

(c) and (d) Yes, Sir. As on
30-4-1991, provisionally Rs. 1856.50
crores were outstanding against vari-
ous State Electricity Boards/Power
utilities. A detailed statement is en-
closed. These arrears are more than
six months old and have remained
outstanding for over a period of 4-5
years. The following steps have been
taken to recover the dues :-

1. Department of Coal has al-
ready introduced from
1-4-1990 the system of link-
ing current coal supplies to
advance payment progressively
for 25 % of the linkages to
100% from 1-1-1991. The ba-
lance of payments were to be
made within one month of sub-
mission of bills.

2. All power house units COIll-

missioned after 1-4-89 are to
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be supplied coal only against Affairs to adjust the second ins-
advance payment or against talment of undisputed dues as
Revolving Letters of Credit. on 31-5-90.

3. Accordingly, the subsidiary 
coal companies have been ad-
vised to make specific offer for 
movement of coal by rail to 
the Thermal Power Stations, 
taking into account the pay-
ments made by them. Thus 
SEBs/Power utilities who 
make payments in full would 
receive maximum coal and 
those who do not make pay-
ments, would be receiving com-
paratively a lesser quantity.

4. At the level of Secretary (Coal) 
the matter has been brought to 
the notice of Chief Secretary
of the concerned States for 
urging upon the SEBs to clear 
the arrear positively at the ear-
liest lest supply is stopped to 
the defaulting SEBs.

5. In view of the critical financial 
position of CIL, Government 
of India has decided to adjust 
Coal Sales Outstandings as on
31-5-90 against the Central 
Assistance payable to State 
Governments in four Annual 
instalments commencing from 
1990-91. Accordingly, CIL has 
received Rs. 273.36 crores in 
June—October, 1990 by way 
of such Central Assistance. 
This represents 25% of the 
undisputed dues as on 31-5-90. 
Proposals have been sent to 
Department of Economic

These steps have produced 
results and total outstanding 
have come down to Rs. 
1856.50 crores as on 30-4-91 
against Rs. 1876.60 crores of 
1-4-90 and further down to 
Rs. 1795.55 crores as per the 
provisional figures of 31-5-91.

(e) Steps taken to increase coal pro-
duction, inter-alia include opening of 
new mines, modernisation of existing 
mines, application of new technologies 
to achieve maximum results and mak-
ing available inputs and infrastructu-
ral facilities in time to optimise 
production of coal.

Steps taken to stop illegal mining 
of coal are as follows :—

(i) Illegal mining has been made 
a cognizable offence under Coal 
Mines Nationalisation Act. 
State Governments have been 
requested to take action against 
the offenders in terms of the 
provision of this Act and 
Indian Penal Code. Other steps 
taken in this regard include.

(ii) fencing and sealing old aban-
doned quarries;

(iii) round the clock vigilance to 
check illegal mining etc.

In order to stop pilferage, strict 
security measures are in opera-
tion, including fencing and 
guarding of coal dumps.
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